1933 Written Answers

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI FAKHRUDDIN
ALI AHMED): A Project Report has
been prepared, which is under consi-
deration of the Government.

MANUFACTURE OF P16 IRON FROM
KATNI IRON ORE

647. SHRI S. D. UPADHYAYA :
Will the Minister of STEEL, MINES
AND METALS be pléased to state the
progress so far made in respect of manu-
facture of 300,000 tonnes of pig iron
from iron ore at Katni?

THE MINISTER OF STEEL,
MINES AND METALS (DR. M,
CHANNA REDDY): Keeping in view
the present and prospective availability
of pig iron and the anticipated demand
by 1970-71, there is no scope at present
for licensing any fresh capacity.

DAMAGE TO RAKE OF POONA-BOMBAY
Janata EXPRESS

648. SHRIMATI TARA RAM-
CHANDRA SATHE: Will the Minister
of RAILWAYS be pleased to state:

(a) whether it is a fact that on 23rd
September, 1967, some people damaged
the rake of Poona-Bombay Janata Ex-
press at Shivaji Nagar, near Poona;

(b) if so, what were the reasons; and

(c) what action was taken in the
matter?

THE MINISTER OF RAILWAYS
(SHRI C. M, POONACHA): (a) and
(b) Yes. On 23-10-1967 and not on
23-9-1967, Poona-Telegaon local train
No. T/2 Up carrying mostly factory
workers was detained for half an hour
at Shivaji Nagar, as Goods train D. 40
Up was detained at Kirkee outer signal
due to signal failure, The workers be-
came unruly due to detention of the
train. They did pot allow the local
train to proceed, which only left after
a police party escorted the train. The
workers got down from the train at
KM 188/16 and placed 2 rails and
cement slabs on the Up track as a result
of which Poona-Bombay Janata Express
had to be stopped. The workers then
compelled the passengers of Janata Ex-
press to get down and thereafter they
broke some of the window glass shutters
by pelting stones.

[RAJYA SABHA]
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(¢) Railway Police re-inforcements
arrived and controlled the situation.
Government Railway Police, Poona re-
gistered cases u/s 147, 148, 149, 427
and 337 IPC and 126 and 127 Indian
Railways Act. 3 persons have been arres-
ted and police investigation is in pro-
gress.
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TIEXPORT OF SHOES

649. SHRI R. K. BHUWALKA: Wil
the Minister of COMMERCE be pleased
to state:

(a) the names of countries to which
shoes were exported during the years
from 1964 to 1967;

(b) the value of shoes supplied for
export by the small scale industries dur-
ing the year mentioned above; and

(c) the steps that have been taken by
Government to meet the increasing de-
mand of Indian shoes abroad?]
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